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eering Cell Division, RI-BBMP l

(S5, KARNATAKA ROAD DEVELOPMENT CORPORATION LIMITED
(A Government of Karnataka Enterprise)
“Samparka Soudha” No.8, Dr. Rajkumar Road, Rajajinagar,
1st Block, Bengaluru-560010
Telefax : 080-22024000 email : cekrdci@gmail.com

|| Karnataka - Road Development

Corporation Limited (KRDCL)
for Re-surfacing of State Highway from Hoskote-Chintamani in
selected reaches. Interested bidders can participate through
kpp portal and documents can be downloaded from website:
http/lkppp.kamataka.gov.in. The last date of receipt of tender is on
05.08.2023 upto 17.30 hours & Technical bids will be opened on
07.08.2023 at 11.30 hours,

mote: Please note henceforth, any changes in the schedule will not be published
rough News Papers and further changes if any, will be updated only on
http//kppp.kamataka.gov.in and KRDCL Website hitp:/iwww.krdcl.in

DWSreshla/BBGlZONQd KRDCL, Bengalug

: i FORM A

PUBLIC ANNOUNCEMENT
(Under Regulatiop 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

’ FOR THE ATTENTION OF THE CREDITORS OF TARUN REALTORS
‘ PRIVATE LIMITED
I
|
|
\
|

RELEVANT PARTICULARS

Name of corporate debtor

Tarun Realtors Private Limited

Date of incorporation of corporate debtor

3 f\uthority under which corporate debtor is
Incorporated / registered

4 | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

5 | Address of the registered office and
principal office (if any) of corporate debtor
6 Insolvency commencement date in
respect of corporate debtor

7 | Estimated date of closure of insolvency
resolution process

8 | Name and registration number of the
insolvency professional acting as interim
resolution professional

06/12/2004

RoC-Bangalore

U07010KA2004PTC035166

No 41, Vittal Malya Road, Bangalore,
Kamataka - 560 001

20/07/2023
(Order copy received on 25/07/2023)

16/01/2024

Name: Venkata Subbarao Kalva
IBBI Regn. No.:
|BBU/IPA-002/IP-N00179/2017-2018/10655

Address: 41/1, 2nd floor, 11th cross,
8th main, Jayanagar 2nd Block,
Bangalore, Kamataka- 560 011
E-mail: subbaraocs@gmail.com

Address: 41/1, 2nd floor, 11th cross,
8th main, Jayanagar 2nd Block,
Bangalore, Kamataka- 560 011
E-Mail:tarunrealtors.ip@gmail.com

9 | Address and e-mail of the interim resolution
professional, as registered with the Board

10| Address and e-mail to be used for
correspondence with the interim resolution
professional

ice i iven that the National Company Law Tribunal, Bengaluru Bench has
:(:?ec; :mhe;r?m);ngncsmnt of a Corporate Insolvency Resolution Process of Tarun Reallors
Private Limited on 20.07.2023 (Copy of order received on 25.07.2023).
i f Tarun Realtors Private Limited, are hereby callgd upon to submit
:rleirc::elgi'::;s xlth proof on or before 08.08.2023 to the interim resolution
professional at the address mentioned against entry No. 10.

Th ial creditors shall submit their claims with proof by electronic means only.
Alleotﬁ::??:reditovs may submit the claims with proof in person, by post or by
electronic means. v o S AR
| itor belonging to a class, as listed agains! en . 12, shall

311?;"?' mds.d f.;?onsgonmive from among the three insolvency professionals listed
against entry No.13 to act as authoirsed representative of the class (Specify Class) in Form
CA. - Not Applicable.
Submission of false or misk
Sdi-
Venkata Subbarao Kalva

Interim Resolution Professional of Tarun Resltors Private Limited
|BBI Registration No.: IBBI/IPA-002/IP-N00179/2017-2018/10655
AFA Caertificate No.: AA2/10655/02/111023/202208 !

Validity of AFA: 11/10/2023

|
| 11| Last date for submission of claims 08/08/2023
12| Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, NA.
ascertained by the interim resolution
professional
13| Names of Insolvency Professionals identified to
act as Authorised Rep! tive of creditors in | N.A.
a class (Three names for each class)
a) Relevant Forms and a) Web link: -AIY!
2 {b} Details of authorized representatives https:/fibbi.gov.infen/home/downloads
are avallable at: (b) Not Applicable

ding proofs of claim shall attract penaties.

| | Date: 26th July 2023

| | Tender Notification No. KRDCL/IFB/2023-24/12 Date : 26.07.2023

proposes to invite bid on item rate basis for the tender work | |

Sd/- Chief Engineer

/,(4‘ S

Government of Karnataka

'Office of the Executive Engineer,

PWD Division, Mandya

No. 01/2023-2024 Dated: 24-07-2023

TENDER NOTIFICATION FOR
Construction to Buildings works in
Mandya District

Tender in One/Two cover system is invited from
qualified Eligible contractors for the works pertaining to
Mandya Division through e-procurement portal as per
Standard bid document KW-1, 2 & 3. The eligible
contractors can participate in this tender through
e-procurement portal http:/www.eproc.kamataka.gov.in.
Documents may be downloaded from 26-07-2023. Last
date for Queries 03-08-2023 upto 4.00 pm, Last date for

submission of tender.04-08-2023 upto 4.30 pm, Date of

\\Jpening Technical bid 05-08-2023 at 5.00 pm onwards,
Financial bid upto Rs. 50.00 Lakhs will be opened on
05-08-2023 at 5.00 pm onwards or next Office working
days. Financial bid Above Rs. 50.00 Lakhs will be
opened on 07-08-2023 at 11.00 am onwards or next
Office working day. Tender processing Fees as per
E-Procurement & Duration including Monsoon 4/6
months, Number of works: 17, Estimate Amount
Maximum Rs. 80.00 Lakhs, Minimum Rs. 10.00 Lakhs,
EMD as per E-Procurement. For more information
contact the above office during Office Hours.

Henceforth, any changes in the schedule/ contents
will not be published through newspapers and further
changes will be updated only in e-procurement portal.

Sd/- EE., PWD Division, Mandya

Government of Karnataka

District Health Society

‘ District RCH Office, District Health & FW Office Premises
Ramanagara District-5621853
Mob: 9449843206 E-mail: rchoramanagaram@gmail.com

No: NHM/RCH/DHS/Vehicle/18/2023-24 Date: 24.07.2023
NOTICE INVITING TENDERS

NOTICE INVITING TENDERS The District Health & FW
Officer, Ramanagara District, Ramanagara-562159,
hereby invites tender in two cover system (Technical and
Financial Bids) as per KTPP Act 1999, from the registered and
eligible companies to procure a total no. of 15 Four wheeler
vehicle services with drivers for various programmes
under National Health Mission in Ramanagara District
through e-procurement portal of Government of Kamnataka
(https://eproc.karnataka.gov.in). The prospective service
agencies are willing to participate in this tender shall
necessarily register themselves with the above mentioned e-
procurement portal.

1 | Tender Reference No: DHFWS/2023-24/SE0172
24.07.2023

09.08.2023 @ 5.00 PM

Date of commencement of Tender

Last Date and time for
submission of tender

4 | Date & Time of opening

11.08.2023 @ 11.00 AM
of Technical Bid

5 | Date & Time of opening 17.08.2023 @ 2.00 PM
of Commercial Bid

6 | Total Estimated Tender Value | Rs. 52,92,000/-

7 | Tender EMD Amount Rs. 1,32,200/-

nterested and eligible bidders may submit their bids through

e-procurement process only. Sd/-District RCH Officer.
: Ramanagara District ;

‘u Place: Bengaluru
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